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records are satisfactory? What is 
exactly in the mind of Government to 
allow extension ollly in those cases? 

Shri Lal BahadUl' Shastri: When we 
have taken this decision, it would 
generally mean that the employees 
will get extension after the age of 55, 
but we do not want that even those 
who are not fully qualified to conti-
nue in SE'1"\;ce should Iw allowed to do 
so. 

Shrimati Savitri Siram: May I 
know if any special consideration was 
given when this question was being 
discussed amongst the Secretaries re-
garding the retirement age of teChni-
cal peopl~gineers aIld doctors? 

Sbri Lal Bahadur Shastri: Yes, Sir. 
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8hri S. Kaadappaa: The answer 

maybe re3d. in English also. 
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Shri P. Venkatasabbaiah: May I 
know whether th.e attention of the 
Minister has been drawn to the fact 
that in several cases exmninations 
have had to be conducted under police 
escort because of the indiscpline exhi-
bited by the students. If so, is there 
any proposal now with the GO\'crn-
ment to see that such things do not 
happen? 

Mr. Speaker: Those nrc covered by 
those exceptions that he has menticmed. 
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ShrimaU .raJabeD Shah: Do Gov-

ernment think that the present system. 
of educatiOSl. is responsi.ble to a Cft-
tain extent for the indiscipline amODC 
students? 

Dr. IL L. 8hrtIMII: There are ---
cal factors which lead to iDdiaclplu-. 
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It ia very c:lif6cult to isolate one Mr. Speaker; No referoeDca to that 
IIiDgle factor. As I said. there are incident. 
various f.aotors in the society it8el1 
w2U.ch aometimea lead to indiscipline 
8I1DQg students. 

Shri Gaarl Shaakar Kakkar: Is it 
a fact that this indi8ci.pline is growing 
OIl IICJCIOW1t of inefficiency of the 
teachers? 

Dr. It. L. ShrImali: It is not grow-
ing. r do not accept that it is grow-
ing. 

Shri S. KaJulappan: May I know 
whether Government has paid any 
serious attention to the causes·of in-
discipline? In this connection, may I 
invite the attention of the Minister to 
the suggestions made by Prof. 
Humayun Kabir? 

Dr. K. L. Shrimali: Government 
have taken a nwnber of steps to im-
prove the educational environment so 
that it may be more conducive to 
building up the character of the youth. 
The House is aware that from time to 
time I have been enumerating the 
various measures which Government 
and the UGC have been taking to 
improve the educational system. Thill 
is a long-term measure. In education, 
results cannot be produced within a 
day; sometimes it may take full gene-
ration. 

Shri Hem Barua: May I know 
whether the attention of Government 
was drawn to an incident some time 
back·· 

Mr. Speaker: Order order. Parti-
cular incidents should not be 
mentioned. 

Shri Hem Barua: Apart from the 
incident, may I know ... 

Mr. Speak.er: That incident would 
not be taken down. 

Shri Hem Barua: . . . what steps 
have Government taken to see that in-
cidents of this sort do not recur 

Shri Rem BanIa: •• 
Mr. Speaker: Order, order. Shri 

Kapur Singh. 

8hri KaPIlI' 8iDgh: May I kncrw if 
there are any definite indications that 
there is a crumbling of their inner 
sense of security amongst the student 
COllYlmunity in general? 

Dr. K. L. Shrimali: The hon. Mem-
ber should know that at present we 
have lakha of students studying in 
the universities, alld sometimes isolat-
ed examples do take place which indi-
cate some kind of indiscipline. This is 
not something peculiar to our count.ry. 
The hon. Member is aware that ins-
tances of indiscipline take place in 
other countries also. if we c(7J'Ilpare 
as a whole the general behaviour of 
our students, I must say that by and 
large our boys are behaving admir-
ably, and we should not condemn them 
too much. As I said., the effect of the 
general unrest in the society also has 
some influence on them, and 'ts I said 
there Is a great deal of indi9l'ipline 
among the adult people and this has 
BOrne influence on the younger gene-
ration. 

Shri Tyagi: Is this indiscipline not 
due to the fact that despite recom-
mendations of various organisations 
and perhaps of the University Grants 
Commission, the teachers and prctes-
sors of educational institution..~ do not 
yet come under the public service 
rules, they are not governed by pub-
lic service rules and are free to take 
part in politics and light elections? 

Shri Rem Barua: What about the 
political leaders, do they corne under 
this? . 

Dr. K. L. Shrima!i: This is a very 
broad question, and I do not think it 
is possible for me to answer this ques-
tion in the Question Hour. 

Mr. Speaker: All right then. Next 
question . 

•• Not recorded. 




